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NOTIFICATIONS UNBPER CoaL MiXEs Pro-
vieNT FunNp ASD MiscELiaNzous Pro-
visions ACT, 1948.

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): 1 beg to lay on
ihe Table a copy each of the following
Notifications (Hindi and English ver-
sions) under section 7A of the Coal
Mines Provident Fund and Miscellane-
ous Provisions Act, 1048:—

(1) the Coal Mines Family Pension
(Amendment) Scheme, 1981, published
in Notifieation No. GS.R. 66 in Gazet-
te of India dated the 17th January,
1981.

(2) The Andhra Pradesh Coal iines
Provident Fund (Amendment) Schemie,
1081, published in Notification No
G.S.R. 112 in Gazetle of India, dated
the 23rd January, 198l

(3) The Rajasthan Coal Mines Provi-
dent Fund (Amendment) Scheme, 1981,
publisheq in Notificatisn No, G. 5. R.
113 in Gazette of India dated the 23rd
Jauary, 1981.

(4) The Coal Mines Provident Fund
(Amendement) Scheme, 1981, publish-
ed in Notification No. G.S.R. 136 in
Gazette of India dated the 7th Febru-
ary 1981,

(5 The Andhra Pradesh Coal NMines
Provident Fund (Second Amendment)
Scheme, 1081, published in Notification
No. G.S.R. 138 in Gazette of 1Iundla
dated the 7th February, 1981.

(b) The Rajasthan Coual Mires Pro-
vident Fund (Second Amendment)
Scheme, 1981, published In Notification
No. G.S.R. 138 in Gazette of India dated
the Tth Feburary, 1981.

[Placed in Library. See No. LT-2032/
81].
(Interruptions)

. MR. SPEAKER: Nothing is going on
record.
(Interruptions),
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HEVIEWS ON ANNUAL REFORTS AND .
STATEMENTS FOR DELAY OF MAHA-
RASHTRA ASSOCIATION FOR CULTIVATION
OF SCIENCE PUNE FOR 1879-80, INDIAN
NATIONAL SCIENCE AcapEmy, Niw
DELHI FOR 1979-80, AND WADIA INSTITUTE
oF HimArAvAN Georocy, DEEra DUN
FOR 1979-80, aAND REVIEWS ON AND
ANNUAL REPORTs OF ELECTRONICS COR-
PORATION OF INDIA LTD, HYDERABAD FOR
1978-80 ANp URANTUM CORPORATION OF
INpIA LTp. JADUGUDA MINES, SINGH~
BHUM FOR 1979-80.

THE MINISTER OF STATE IN
THE DEPARTMENTS OF SCIENCE
AND TECHNOLOGY AND ELEC-
TRONICS (SHRI C. P. N. SINGH):
I beg to lay on the Table:

(1) (i) A copy of the Brief Annual
Report (Hindi and English versions)
of the Maharashira Association for
the Cultivation of Science, Pune, for
the year 1979-80 along with Audited
Accounts,

(iiy A gtatement (Hindi and
English versions) regarding (1) Re-
view by the Government on the
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working of the Maharashtra Associa.
tion for the Cultivation of Science,
Pune, for the year 1879-80 and (ii)
delay in laying the Report.

[Placeg in Library, See No. LT-
2053/81]. '

(2) (i) A copy of the Annual
Report (Hindi and English versions)
of the Indian National Science Aca-
demy, New Delhi, for the year
1979-80 along with Audited
Accounts.

{iiy A statement (Hindi and
English versions) regarding (i) Re-
view by the Government on the
working of the Indian National
Science Academy, New Delhi, for
the year 1979-80 and (ij) delay in
laying the Report. [Placeg in

Librury, See No. LT-2054/81].

(3) (i) A copy of the Annual
Report (Hindi ang English versions)
of the Wadia Institute of Himalayan
Geology, Dehra Dun, for the year

1979-80 along with the Audited
Accounts,
(iijy A statement (Hindj end

English versions) regarding (i) Re-
view by the Government on the
working of the Wadia Institute of
Himalayan Geology, Dehra Dun, for
the year 1979-80 and (ii) delay in
laying the Report. [Placed in
Library. See No. LT-2055/81].

(4) A copy each of the following
papers (Hindi ang English versions)
under sub-section (1) of section
619A of the Companies Act, 1956: —

() (i) Review by the Govern-
ment on the working of the Elec-
fronies Corporation of India Limit-
ed, Hyderabad, for the year 1979-80.

(i) Annual Report of the Elec-
tronles Corporation of India Limit-

.“5..

ed, Hyderabad, for the year 1079-80
. along with the Audited Accounts
and the comments of the Comptrol.
ler and Auditor General therean.
[Placed in Library. See No. LT-
2056/81].

(b) (i) Review by the Govern- -
ment on the working of the Uranium
Corporation of India Limited,
Jaduguda Mines, Singhbhum, for-
the year 1979-80.

(ii) Annua] Report of the Ura~-
nium Corporation of India Limited,
Jaduguda Mines, Sihghbhum, for
the year 1979-80 wlong with the
Auditeq Accounts and the com-
ments of the Comptroller and
Auditor General thereon. [Placed
in Library. See No. LT-2057/81].

ApPRENTICESHIP AMENDMENTS Rurrs.
1980 AND A STATEMENT fOR DRELAY  IN
LAYING THE ANNUAL REPORT OF NATIONAL
Counci. FOR SAFETY 1IN MINES FOR.
1979-80.

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRIMATI
RAM DULARI SINHA): I beg to lay
on the Table:—

(1) A copy of the Apprenticeship
(Amendment) Rules, 1980 (Hindi ond
English versions) published in Notifica-
tion No. G.S.R. 51 in Gazette of India
dated the 10th January, 1381, under
sub-section (3) of section 37 of the
Apprentices Act, 1861. [Placed in Li-
brary. See No, LT-2058/81].

(2) A statement (Hindi and English
versions) explaining reasons for not
laying the Annual Report and Acrounts
of the National Council for Safety in
Mines, for the year 1979-80 within the
stipulated period of nine months after
the close of the Accounting year [Pla-
ced in Library See No. LT-2059/81]. .



